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MINISTRY OF AGRICULTURE
(Department of Agriculture & Cooperaﬁonj
' NOTIFICATION
New Dethi, the 1st June, 1998 -

8.0. 482 (E).— In exercise of the powers conferred by section 19 of the Insecticides Act, 1968 (46 of 1968), the Central
Sovernment hereby appoints Deputy Director (Chemistry) of the Regional Pesticides Testing Laboratory at Kanpur as Insecti-
cide Analyst in respect of all types of insecticides.

7. The Insecticide Analyst so appointed shall have jurisdiction all over India.
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